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CRI M NAL APPEAL NO. 642 COF 1996
Ki shor ebhai Khamanchand Goyal ... Appel I ant (s)
VERSUS

State of CGujarat and Anr. Respondent (s)
( Wth office report )

Date : 15/10/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE ARl JI T PASAYAT

For Appellant (s)M. Rajesh Mhal e, Adv.
For Respondent (s)M. Moullick Nanavati, Adv.

Ms. Sadhna Sandhu, Adv.
Ms. Hemanti ka Wahi, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

M. Raj esh Mahal e, | earned counsel appearing for the appellant started his arguments at 3.00 P

M and concluded at 3.40 PM Thereafter, M. Moullick Nanavati,
the State made his subm ssions upto 3.50 PM

Arguments concl uded. Judgment reserved.
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